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| TEM NO 52 COURT NO. 10 SECTI ON Xl

SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).1852/2013

(From the judgenent and order dated 11/09/2012 in CMAP No.12738/2004
The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

| SLAM HUSSAI N & ORS. Petitioner(s)
VERSUS

HAJARI LAL & ANR Respondent (s)

(Wth prayer for interimrelief and office report)

Date: 06/09/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
HON BLE MR JUSTI CE KURI AN JOSEPH

For Petitioner(s) M. S.K Katriar, Sr. Adv.

M. Sanjay Kumar Tyagi, Adv.
Prokosh Gautam Adv.
Probhat Kumar Rai, Adv.
Minmay Bhattanewara, Adv.
For Respondent (s) S.B. Singh, Sr. Adv.
R K. Qupta, Adv.

S. K. GQupta, Adv.
Shekhar Kunar, Adv.
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UPON hearing counsel the Court nmade the foll ow ng
ORDER

Leave granted.

(Sanj ay Kumar) Court Master| (I'ndu Satija)
[ | Court Master

of



